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IN THE CENTRAL ADMINISTRATIVE TRIBUNAL : HYDERABAD BENCH

AT HYDERABAD

0A,439/93 date of decision : 9-6-1993

Betwaen

1. B. Jagannadham, and
2., B. Vara Prasada Rao Naidu : Applicants

- and

1. Additional Director General
Armed Postal Services
AzguEInr-T10b0L

2. Branch Recruiting Officer
Branch Recruiting Office
No,6-20-15, East Point Colony -
Visakhapatnam 23, AP

3, The Superintendent of Post Offices
Parvatipuram Division

Parvatipuram 532 502

Vijayanagaram Dist,

' 4, Post Master General

Viaakhapatnam ¢ Respondents

Counsel for the Applicants :'K.K. Chakravarthy
ARdvocate

Counsel for the respondents : N.R, Devaraj; Standing
Counsel for Central Govt.

CORAM

HON. MR, JUSTICE V. NEELADRI RAO, VICE CHAIRMAN

HON. MR. P.T. THIRUVENGADAM, MEMBER (ADMN.)

Judgement

(Rs per Hon, Mr, P.T., Thiruvengadam, Member (Administration)

Heard Sri K.K, Chakravarthy, learned counsel for the appli-

cants and Sri N.R., Devaraj, learned_Standing Counsel for the

respondents,

2. The applicanfsﬂr. 8. Jagannadham and Mr. B. Vara Prasada Rao,
Naidu have prayed that the third respondent may be directed to

send the petitioners fPor re-medical examination before the
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To
1.

2

3.

4.

One c0py to Library CAT-Hyo.

BRG, Yisakhapatnam, second respondent to conduct test and
take further actien,)the first respondent to allow the

petitioners on deputation and to declare that the ~~&:--
—- = «sopunuent in writing for clarification to the

fourth respondent as unnecessary and cbntrary to the rules,
2 The pointsraised have been squarely covered in the
order passed in the GA.183/93 dated 17-3-1993, Accordingly

this QA is ordered as prayed for. No caosts,

~

03.0—e Moo
(P.T. Thiruvengadam) (V. Neeladri Rao)
Member (Admn.) Vice-Chairman

Dated : Jupe 9, 1993 M /,‘
. ,_—-7% L

Dictated in the Q0Open Court

sk
The Additional Director General,
Armed Postal Services, Army Headguarters, New Delhi-66,

The Branch Recruiting Officer,
Branch Recruiting Office, No.6~20-15, East Point Colony,
Visakhapatnam-23. A.F,
The Superintendent of Post Cffices,
Parvatipuram Division, Parvatipuram -532 502, Vigianagaram Inst

The Post Master General Visakhapatnam, 7
One copy to Mr.K.K.Chakravarthy, Advocate, 2-104, Marutinagar, Hyd.
Cne copy to Mr.N.E.Eevraj, Sr.CGSC.CAT JHyd,
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One spare copy.
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IN THE CENTRAL ADMINISTRATIVE TRIBUNAL
HYDERABAD BENCH AT HYDERABAD.

! THE HDN‘BLP.. Mk . JUSTICE V,NEELADRI RAO
VICE CHAIRI"AN

AND
: : . i?UMU*"\O\o&\_
N ‘THE HON'BLE MR.%W.
. MEMBER (ADMN)

AN

“HE HON'BLE. MR.T.CHANDRASEKHAR )
- ' READY 3 MEMBER(JULL)

' : :DATEm K ~f -1993

ORBBE/J UDGMENT

&

R.P./ C.P/M.A.NO.
. in

0.A.No. 3 c\\c\ '5

T,A,No.. {(W.P.No | 3

Admigted and Interim directions

4 ssu
Allowed,

PR '
Dispogsed of with directions
Dismissed as withdrawn. -
Digmlssed

Nisnissed £6r default.
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